
Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 12.08.2024 TO 16.08.2024

S. No. APPEAL NO.
FINAL ORDER NO[MISC

DATE OF ORDER RECEIVED DATE ON WHICHORDER NO
FROM THE PSTO HON'BLE ORDER SENT FOR
PRESIDENT[MEMBERS DISPATCHFINALORDERNO.l. (/51294-51359/2022, F.0/56067-56193/2024 06.08.2024 12.08.2024(/51361-51365/2022,

(/51368-51421/2022,
(/51423-51424/2022

2. (/51210/2020 F.0/56197/2024 06.08.2024 12.08.20243. (/50021/2024 F.0/56198/2024 06.08.2024 12.08.20244. (/50305/2022 F.0/56201/2024 06.08.2024 12.08.20245. (/52052-52054/2021, F.0/56202-56209/2024 06.08.2024 12.08.2024(/52056/2021,
(/52058-52061/2021

6. (/50304/2022 F.0/56210/2024 06.08.2024 12.08.20247. (/52055/2021, F.0/56211-56214/2024 06.08.2024 12.08.2024(/52057/2021,
(/52062-52063/2021

8. (/50649/2020 F.0/56216/2024 06.08.2024 12.08.20249. (/51228-51262/2020, F.0/56224-57937/2024 12.08.2024 12.08.2024(/51266-51486/2020,
(/50001-50153/2021,
(/51937-52024/2021,
(/52066-52071/2021,
(/52073-52099/2021,
(/52103-52171/2021,
(/52175-52204/2021,
(/52211-52238/2021,
(/52245-52284/2021,
(/50028-50055/2022,
(/50101-50120/2022,
(/50136-50262/2022,
(/50307-50496/2022,
(/50498-50535/2022,
(/50578-50758/2022,
(/50776-51045/2022,
(/54503-54665/2023

10. (/51670/2021 F.0/57975/2024 06.08.2024 12.08.20241l. (/50480/2024 F.0/57977 /2024 08.08.2024 12.08.202412. (/50254-50256/2024, F.0/5 7978-57980/2024 09.08.2024 12.08.2024
13. (/50848/2024 F.0/57992/2024 12.08.2024 12.08.202414. C/50306/2024 F.0/57993/2024 12.08.2024 12.08.2024

MIS( ORDER
1. (/50127/2024 M.0/50305/2024 06.08.2024 12.08.20242. (/50128/2024 M.O/50306/2024 06.08.2024 12.08.20243. (/50129/2024 M.O/50307/2024 06.08.2024 12.08.20244. (/54889/2023 M.O/50314/2024 06.08.2024 12.08.20245. (/55889/2013 M.O/50315/2024 06.08.2024 1208.20246. (/50647/2024 M.0/50321/2024 09.08.2024 12.08.20247. (/50995/2020 M.O/50323/2024 12.08.2024 12.08.2024

~ .:lDEPUT~~SISTANT REGISTRAR
U load in PDFformat on the (ESTATwebsite immediatel

after si nature of the Hon'ble memi2rs on the same day for the
p y g

parties and public at large thus all the interested parties and other information seekers under R.T.I.Act may download thereorders from (ESTATwebsite.


